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(b) whether it is a fact that subsequent 
to opening of tender the negotiation was 
resorted to, and the entire order of one 
crore rupees was placed on a firm, which is 
not having a licence under the Industries 
Development and Registration Act of 195 I, 
on the assumption that the firm would be 
5uppl)ing to the prescribed requirement; 

(c) whether it is a fact that while the 
firm was chosen to place entire order of 
instruments, the claim of other bidders were 
ignored inspite of their being within the 
competitive range; and 

(d) if so, the reason for resorting to 
negotiation, choice of a firm is new and 
unlicensed and ignoring the claim nf· other 
bidders within the competitive limit? 

THE MINISTER OF STATE IN TIlE 
MINfSTRY OF PETROLEUM AND 
CHEMICALS AND MINES AND METALS 
(SHRI D. R. CHAVAN): (a) No. 

(b) to (d). Do not arise. 

Petroleum and Petro-Cbemlcal Projects 
In Public Sector 

3030. SHRI S. N. MISRA: Will the 
Minister of PETROLEUM AND CHEMI-
CALS AND MINES AND METALS be 
pleased to state : 

(a) whether it is a fact that for the 
Petro-chemicals and Petroleum Projects 
launched in the public s<ctor in the last five 
years, the supply of equipments ha.ve largely 
been cornered by few selected suppliers ; 

(b) the details of such projects built up 
with Indian know-how, and partially wilh 
foreign assistance and total out· lay of the 
same : 

(e) the details of equipments fabricated 
and manufactured, required by them ; 

(d) the divisional list of the indiaenaus 
supply and the imported supply; and 

(e) the public sector contribution to the 
same? 

THE MINISTER OF STATE IN THE 
MINISTRY OF PETROLEUM AND 
CHEMICALS AND MINES AND METALS 
(SHRI D. R. CHAVAN): (al to Ce). The 
information is being collected and will be 
laid on the Table of House in due course. 

ConlJedloils of Food and Agrlcultm'e 
I\fiDister's Sons and Daughters .. ith 

Various Firms 

3031. SHRI PILOO MODY : 
SHRI G. C. NAIK: 
SHRI K. M. KOUSHIK : 
SHRI R. KAMIN: 
SHIH MAHENDRA MAruI: 

Will the Minister of FINANCE be 
pleased to state : 

(a) the details of connections of the 
·Union Food and Agriculture Minister's sons 
and daughters WIth various firms and 
companies; 

(b) the details of total Income of these 
orpnisations durins the last 3 years; and 

(c) the Income-tax paid on these earn-
ings by each of these orpnisations ? 

THE MINISTER OF STATE IN THE 
MINISTRY OF FINANCE (SHRI P. C. 
SETHI): (a> The daughter of the Union 
Food and Agriculture Minister has no 
COIlIIection with any firm or company. The 
son of the Union Food and Agriculture 
Minister is connected with the following 
firms and companies : 

(i) Rashmi Motors, Gays. 
(ii) Rashmi Motors Private Ltd., Palna. 

(iii) Modern Planners, Private Ltd., New 
Delhi. 

(b) and (e). The information is being 
collected and will be placed on the Table 
of the House. 
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